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Kl

3711, 37/2

280

0.208

IBEIEICR EIER RG]
AT T9TS &7, J4T
MEERIERIT
TreETE, g
GELRE
EASIEEIASIGT
Far, Troifaar
T e o,
T gETE foaT
T T9TE, ST
ToTE foaT Tt
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THTe foaT ey
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4/1 4/2 4/3
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444

0.02

MEFETS LI ICE
ELSERI

444/1, 4442

282

445

0.005

REMETEPCISEIGE
ELRGRI

445

283

446

0.011

TTferer foar
TSTAT =TT
446

284

447

0.004

REFETS LI ICE
ELSGRI

447

285

449/2

0.032

AT TSI ALATITSI

AT ZTT

TIeeF FeAFaT AT
449/2

286

451

0.019

AT TSI ALAHISIT
SAHTASIT GTeT
EERCETC I LA

wgTed AT FHist

RIEE)
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451/1, 451/2

287

452

0.014

AT TSI AATTSI
SAHTASIT gTeT
Tav FoF 4T,
EERIEAEEII
TTHHET, SATATA
REISIEETH

452/1, 452/2,

452/3

288

454

0.032

AT TSI AATITSIT

SAHTASIT GIT
Tave® FolFed AT

454

289

455

0.011

AT TTASIT ALHITSIT

SAATASIT GIT
Tave® FolFed AT

455

290

456

0.025

AT TTASIT ALHITSIT

SAATASIT GIT
T F FeAFaT AT

456

291

457

0.029

AT TSI ALATITSI
EAATSIT GIT

TIeeF FeAFL T
457

292

0.016

IREIEIGRGICAEEI
AETE X THTE &7

5

293

552

0.033

AT TTASIT AT

SAHTASIT GTeT
EERETCIEAd ]|

552

294

553

0.101

AT TSI ALATITSI
SAHTASIT GTeT

TIeeF FeAFeL T
553

295

557

0.015

AT TSI AATITSIT
SAATSIT GIT

TIeeF FeAFeL T
557

296

558

0.045

AT TSI AATOTSIT
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SAHTASIT g
T e T

558

297

559

0.008

TOTOATHT HEF
559

298

560

0.006

Teater ffig ThEr
foaT g g
R

560

299

566

0.002

qOT0THT HSHh
566

300
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0.016

Tt

ITHTAT, TR
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EEIGEEIGH
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301
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0.014

qfd

ITHTAT, TR
ERERERAELIETY
REIGEEIE
EIRERL

568

302

573

0.005

[ERREIEEARLIE
REEERCE]

ATATIORT, Hgrs T
T gefteTe, sr=ar
fafegr ofa T
fafer, sHie FaT
foaT T,
[ERREEIEEEAREI]
ATATRIG 4 g, ST
T TSTHIET qTUeT
573/3/1, 573/2/1,
573/2/2/1,
573/2/2/2, 573/3/2,
573/4, 573/5,

303

574

0.04

SfteT qroeT afy
ERRICEIRILERH

THIE FHTL (Oar I
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RIENRERECEREL
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= fafegr afy
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574/1, 574/2,
574/3, 574/4,

574/5/1, 574/5/2

304

575

0.04

TryRTer faTr
T THgar
ey, Traerer foar
AT faam<r

575/1, 575/2

305

576

0.152

NSIEECIRITREIESI
TETE, qHAT AT

o wsator oA,
EISIECIREEIARET]
e IETE e,
e offer afe
AT saet foar
foragaTe, s foar
[RERLISGEIR]
ATATIONT aet S2eTsh
ATar ofter faar,
e foar
THAIEY, LT,
LEIERECIRIEIC

AT, LTHARIR

e foar
TTAGATE, THIE AT
T Avafhery,
sfferame foar

TAAATEY, TTHALLT
IEGLRIEESIES

576/1/1 576/1/3,
576/1/4, 576/2/1,
576/3, 576/4,
576/5, 576/6
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ICIRELEESY
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LATHET
160

Total 15.706

[T. &. 1944/2022-G3, Dated.05.07.2022/3D]
g fiET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 13th August, 2025

S.0. 3695(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 1296 Dated:19/03/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of NH39 in the stretch of land from Km. 246 to Km. 271 (Sub Division Gurh) in the district of REWA in the state of
MADHYA PRADESH

And whereas the substance of the said notification has been published in “Dainik Bhaskar” and “The
Hitavada” both dated 22/03/2025 under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH39 in the stretch of
land from Km. 246 to Km. 271 (Sub Division Gurh) in the district of REWA in the state of

MADHYA PRADESH
State: MADHYA PRADESH |IDistrict: REWA
SL. No. [|Survey/Plot Number|| Type of Land |[|Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
Lt | 2 L3 L 4 5 | 6 |
[Taluk: Gurh |
|Village: Puras |
1 1043 Government Irrigated 0.217||Government of
Madhya Pradesh
1043
2 1044 Government Irrigated 0.107)|Government of
Madhya Pradesh
1044
3 1045 Government Irrigated 0.028[|Government of
Madhya Pradesh
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|[1045

4 1049

Government

Non Irrigated

0.388|[MP Government
Housing Scheme
Govt.
1049

5 826

Government

Irrigated

0.104||/Government of
Madhya Pradesh
826

Village: Bhithi

6 324

Private

Irrigated

0.166||Mo. Salam, Mo.

Nirankari Mandal
Register Sant
Nirankari Colony

Kakwani
324/1 324/2

Suleman, Mo. Junaid,
Sherkhan Mo. Jabir
father Mo. Salam, Sant

Delhi Convenor Smt.
Rajkumari Kakwani
Husband Govindram

7 325/2

Government

Irrigated

0.029(|Sant Nirankari Mandal

Convenor Smt.

Kakwani
325/2

Reg. Sant Nirankari
Colony Delhi 09 by

Rajkumar Kakwani
husband Govindram

8 326

Government

Non Irrigated

0.089||Government of
Madhya Pradesh
326

9 327

Private

Irrigated

0.128||Mr. Manavati s/o

Prasad, Rajendra
Prasad Bedbati

Prasad
327

Prasad s/o Keshari

Devsharan, Lokmani,
Ramnaresh, Dinesh
Kumar, Devsharan
Bra, Mohanlal Kamata

Mayadebi s/o Keshari

10 328

Private

Non Irrigated

0.007||Kamta Prasad,
Mohanlal Rajedra
Prasad, Vedvati,
Mayadevi father
Keshari Prasad
brother, Sumitri
widow Ramsahay

Prasad, Rampal

Ramsahay brother
328

Lallu Prasad, Laxman

Rajendra Prasad father

11 329

Private

Commercial

0.028(|Vishnudayal s/o
Jageshwar Prasad
329
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12

330

Private

Non Irrigated

0.025

Vishnudayal s/o
Jageshwar Prasad
330

13

333

Private

Non Irrigated

0.028

Vishnudayal s/o
Jageshwar Prasad
333

14

334

Private

Commercial

0.028

Vishnudayal s/o
Jageshwar Prasad
334

15

336

Private

Non Irrigated

0.011

Vishnudayal s/o
Jageshwar Prasad
336

16

339

Private

Irrigated

0.008

Vishnudayal s/o

Jageshwar Prasad
339

17

341

Private

Irrigated

0.013

Vishnudayal s/o
Jageshwar Prasad
341

18

344/1

Private

Irrigated

0.043

Vishnudayal father
Jageshwar Prasad
brother

344/1

19

344/2

Private

Commercial

0.036

Randhir Chaurasia
father Ram Sushil
Chaurasia, Shrikrishna
Verma father Ramhit
Verma, Supriya
Chaurasia father Rahul
Kumar Chaurasia,
Santosh Kumar
Chaurasia father
Ramadhar Chaurasia,
Anil Kumar Chaurasia
father Buddhasen
Chaurasia, Lavkush
Chaurasia father Rake
Chaurasia, Manoj
Kumar s/o Rammilan
Gupta,

344/2/1/1/1
344/2/1/1/2 344/2/1/2
344/2/2

20

345/1

Private

Irrigated

0.041

Gadadhar Prasad s/o
Jageshwar Prasad
Pathak

345/1

21

345/2

Private

Irrigated

0.04

Shankarshan Prasad
father Jageshwar
Prasad brother
345/2

22

346/1

Private

Commercial

0.035

Shailendra Chaurasia
s/o Ganesh Chaurasia
346/1

23

346/2

Private

Commercial

0.027

Ramsushil Chaurasia
s/o Ganesh Prasad
Chaurasia

346/2
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24

355

Private

Irrigated

0.005

Ramashray Shivprasad
P. Ramnarayan
Rajmani Geeta Prasad
P. Ramjiyavan

355

25

356/1

Private

Irrigated

0.005

Keshav Prasad father
Ram Manohar
Chaurasia

356/1

26

356/2

Private

Irrigated

0.005

Nand Kumar s/o Ram
Manohar Chaurasia
356/2

27

357

Private

Irrigated

0.002

Mahesh s/o Ramlal
Chaurasia, Mukesh
Kumar s/o
Ramchandra

Chaurasia
357/1 357/2

28

358

Private

Irrigated

0.001

Mahesh Prasad s/o
Ramlal Chaurasia,
Mukesh Kumar s/o
Ramchandra

Chaurasia
358/1 358/2

29

359

Private

Commercial,
Irrigated

0.002

Mahesh Prasad father
Ramlal Chaurasia,
Mukesh Kumar father
Ramchandra
Chaurasia, Akhilesh
father Ramrasile
Chaurasia, Rukminia
wife Rammilan
Chaurasia

359/1 359/2 359/3
359/4

30

360

Private

Irrigated

0.002

Ajay father Ramdeen
Chaurasia, Rukmini
father Purushottam
Raju father
Purushottam
Chaurasia, Ayodhya
father Purushottam,
Vinod father
Purushottam
Chaurasia

360/1 360/2/1 360/2/2
360/2/3

31

361

Private

Irrigated

0.002

Sureshchand s/o
Ramdeen Chaurasia,
Ajay s/o Ramdeen
Chaurasia, Narayan
s/o Jagdish Barai
361/1/1 361/1/2 361/2

32

362

Private

Irrigated

0.002

Chhedilal s/o
Buddhasen Chaurasia,
Brijesh Chaurasia s/o
Venkat Chaurasia,
Manoj Chaurasia s/o
Venkat Chaurasia,
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Subhadra Chaurasia
s/o Anish Chaurasia
362/1 362/2

33

363

Private

Irrigated

0.002

Rambhan father Pandit
Barai
363

34

364

Private

Irrigated

0.002

Chhedilal s/o
Buddhasen Chaurasia
364

35

366/2

Private

Irrigated

0.001

Rambhuvan s/o Pandit
Barai
366/2

36

366/3

Private

Irrigated

0.001

Santosh Kumar s/o

Ramrasile Barai
366/3

37

428

Private

Irrigated

0.077

Sheshmani s/o Motilal
Br.
428

38

429

Private

Irrigated

0.049

Sheshmani s/o Motilal
Br.
429

39

430

Private

Non irrigated

0.008

Sheshmani s/o Motilal
Br.
430

40

432

Private

Commercial

0.037

Mahendra Kumar s/o
Purushottam Prasad
Tiwari,

432/1 432/2

41

433

Private

Commercial

0.034

Deepak Mishra s/o
Arun Kumar Mishra,
Saurabh Pandey s/o
Krishna Shankar
Pandey, Mahendra
Kumar s/o
Purushottam Prasad
Tiwari, Deepak s/o
Arun Kumar Br.
433/1/1/1 433/1/1/2
433/1/2 433/2

42

436

Private

Irrigated

0.019

Mohammed Israr s/o
Mohammed Idris
436

43

437

Private

Irrigated

0.016

Ramesh father
Jageshwar Prasad
brother

437

44

438

Private

Irrigated

0.008

Ramesh father
Jageshwar Prasad
brother

438

45

439

Private

Irrigated

0.008

Ramesh father
Jageshwar Prasad
brother

439

46

440

Private

Irrigated

0.012

Ramesh father
Jageshwar Prasad
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brother
440

47 441/1

Private

Irrigated

0.052

Visheshar Dayal s/o
Jageshwar Prasad Br.
441/1

48 441/2

Private

Irrigated

0.053

Ramesh father
Jageshwar Prasad

caste brother
441/2

49 442/1

Private

Irrigated

0.056

Visheshar Dayal s/o
Jageshwar Prasad Br.
442/1

50 442/2

Private

Irrigated

0.121

Ramesh father
Jageshwar Prasad

caste brother
442/2

51 458/1

Private

Irrigated

0.02

Nagesh Kumar s/o
Gadadhar Prasad
Pathak

458/1/1 458/1/2

52 458/2

Private

Irrigated

0.074

Shankarshan s/o
Jageshwar Prasad
458/2

53 458/4

Private

Irrigated

0.11

Rishabh Pathak,
Hrithik Pathak s/o
Late Rajendra Pathak
458/4

54 459

Private

Irrigated

0.075

Gadadhar Prasad s/o
Jageshwar Prasad
Pathak, Rajesh Kumar
s/o Gadadhar Prasad
Pathak, Rabi Pathak
s/o Chandrashekhar
Prasad Pathak,
Rishabh Pathak,
Hrithik Pathak s/o
Rajendra Pathak,
Rambhuvan s/o
Raghunath Prasad Br.
Ramraj brother,
Kamana daughter of
Devraj brother,
Dharmaraj s/o
Ramadhar brother,
Sheshmani s/o Motilal
brother

459/1/1 459/1/2 459/2
459/3 459/4 459/5/1
459/5/2 459/6 459/7
459/8

55 474/1

Private

Irrigated

0.013

Ravendra Pathak
Gyanendra Pathak s/o
Rambhuvan Pathak
474/1

56 474/2

Private

Irrigated

0.049

Amit father Ramraj
brother
474/2
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474/3

Private

Irrigated

0.019

Dharmaraj father
Ramadhar brother
474/3

58

475/1

Private

Irrigated

0.105

Sheshmani s/o Motilal
Brahmin
475/1

59

475/2

Private

Irrigated

0.098

Mahavir Tiwari s/o
Motilal Tiwari
475/2

60

475/3

Private

Irrigated

0.047

Chhotelal Sharma s/o
Motilal Sharma
475/3

61

476

Private

Irrigated

0.302

Pawan Kumar s/o
Satyanarayan Tiwari
476

62

480

Private

Irrigated

0.008

Chandramouli s/o
Hiralal, Shasimauli
Prasad s/o Hiralal,
Deepak Kumar
Chaurasia s/o Manilal
Chaurasia

480

63

481/1

Private

Irrigated

0.005

Surendra Shukla s/o
Jagdish Prasad Shukla
Sudhadevi s/o
Munindra Prasad
brother

481/1/1 481/1/2

64

481/4

Private

Irrigated

0.007

Akhilesh Kumar s/o
Indrabhan Br.
481/4

65

482

Private

Irrigated

0.028

Sheshmani s/o Motilal
Brother, Mahavir
Tiwari s/o Motilal
Brother, Chhotelal s/o
Motilal Brother

482/1 482/2 482/3

66

483

Private

Irrigated

0.024

Rammani father
Raghunath Prasad,
Ramraj father
Ramlakhan, Surajdevi
widow Devraj,
Kamana daughter
Devraj, Dharmaraj,
Deshraj father
Ramadhar

483

67

484

Private

Irrigated

0.005

Surendra Prasad,
Vishnu Kumar s/o
Ramniranjan Br.
484

68

485/1/1

Private

Irrigated

0.173

Surendra Shukla s/o
Jagdish Prasad Shukla
485/1/1

69

485/1/2

Private

Irrigated

0.092

Mrs. Sudhadevi
husband Munindra
Prasad Br.
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|[485/1/2

70 485/2

Private

Irrigated

0.109

Akhilesh Kumar s/o
Indrabhan Br.
485/2

71 485/3

Private

Irrigated

0.032

Surendra Prasad father
Jagdish Prasad brother
485/3

72 485/4

Private

Irrigated

0.048

Mrs. Sudhadevi
husband of Munindra
Prasad Tiwari

485/4

73 486

Private

Irrigated

0.017

Rakesh Tiwari s/o
Sukhlal Tiwari
486

74 497

Government

Irrigated

0.701

Madhya Pradesh
Government Pond
497

75 499

Private

Irrigated

0.067

Ramrgile father
Ramkishor brother
499

76 500/1/2

Private

Irrigated

0.013

Mrs. Sudhadevi
husband Munindra
Prasad Br.

500/1/2

77 500/1/3

Private

Irrigated

0.058

Surendra Shukla s/o
Jagdish Prasad Shukla
500/1/3

78 500/2

Private

Irrigated

0.077

Mrs. Sudhadevi
husband Munindra
Prasad Br.

500/2

79 500/3

Private

Irrigated

0.154

Munindra Prasad
Tiwari s/o Ramharsh
Tiwari

500/3

80 501

Private

Irrigated

0.059

Munindra Kumar s/o
Rambharsh Tiwari
501

81 512/1

Private

Irrigated

0.161

Munindra Prasad
Tiwari s/o Ramharsh
Tiwari

512/1

82 517

Private

Irrigated

0.009

Chandramouli s/o
Hiralal, Shasimauli
Prasad s/o Hiralal
517

&3 518/1

Private

Irrigated

0.048

Munindra Prasad
Tiwari s/o Ramharsh
Tiwari

518/1

84 518/2

Private

Irrigated

0.197

Surya Prakash s/o
Rammilan, Rakesh
Kumar Tiwari, Brijesh
Kumar Tiwari s/o
Mahavir Tiwari, Anil
Kumar Tiwari s/o
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Mahavir Tiwari
518/2/1 518/2/2/1
518/2/2/2 518/2/2/3

&5 518/3

Private

Irrigated

0.065

Akhilesh Kumar s/o
Indrabhan Bra,
Sukhlal s/o Brijpati,
Rampal s/o Ramsahay,
Rampal s/o Ramsahay,
Laxman Prasad s/o
Ramsahay, Surya
Prakash s/o Rammilan
518/3/1/1 518/3/1/1
518/3/1/2 518/3/1/3
518/3/1/4 518/3/2

86 519

Private

Irrigated

0.001

Pramod Kumar s/o
Ramawatar
519

87 537

Private

Irrigated

0.109

Premshankar s/o
Lalmani
537

88 538

Private

Irrigated

0.197

Madhav Prasad s/o
Ramkripal
538

89 539

Private

Irrigated

0.279

Arbind Prasad s/o
Ramshankar
539

90 540

Government

Non Irrigated

0.049

Madhya Pradesh
Government Way
540

91 541

Private

Irrigated

0.008

Madhav Prasad s/o
Ramkripal
541

92 542

Private

Irrigated

0.193

Madhav Prasad s/o
Ramkripal
542

Village: Mahsaw

93 102

Government

Non Irrigated

0.048

Madhya Pradesh
Government Nala
102

94 104

Government

Non Irrigated

0.119

Murti Ramji Laxmanji
Hanumanji by
Managing Collector
104

95 105

Government

Non Irrigated

0.036

Murti Ramji Laxmanji
Hanumanji by
Managing Collector
105

96 106

Government

Non Irrigated

0.044

Murti Ramji Laxmanji
Hanumanji by
Managing Collector
106

97 119

Government

Non Irrigated

0.076

Murti Ramji Laxmanji
Hanumanji by
Managing Collector
119

98 120

| |Government

||Non Irrigated

0.02||Murti Ramji Laxmanji
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Hanumanji by
Managing Collector
120

99 121

Private

Irrigated

0.155

Kadhai father
Ramprasad, Narvada
father Ramprasad
Kachi, Sunita Singh
wife Suraj Pratap
Singh, Pankaj Singh
father Suraj Pratap
Singh

121/1/1/1, 121/1/1/2,
121/1/2,121/2

100 122

Private

Irrigated

0.093

Bhimsen s/o
Ramprasad Kachhi,
Ramprakash s/o
Ramprasad Kachhi,
Kadhai s/o
Ramprasad, Pankaj
Singh s/o Suraj Pratap
Singh,

122/1/1, 122/1/2,
122/1/3,122/2

101 123/1

Private

Diverted

0.063

Manoj Kumar s/o K P
Duve, Shankarlal s/o
Vashishthamuni
Yadav, Arvind Singh
s/o Krishna Pratap
Singh Baghel, Sanjay
Singh s/o Zamidar
Singh, Rashmi Dubey
s/o Manoj Dubey,
Ajaysen s/o Dinesh
Sen, Nilabh Singh s/o
Chad Singh, S/o Anil
Singh, s/o Anil Singh,
Prabhas Singh, Nile
Father Dayashankar
Gupta, Savitri Gupta
wife Rajkumar Gupta,
Shambhu Prasad
Gupta Father
Hanuman Gupta
123/1/1/111,
123/1/1/1/2,
123/1/1/1/3,
123/1/1/1/4,
123/1/1/1/5,
123/1/1/1/6,
123/1/1/1/7, 123/1/1/2,
123/1/2, 123/1/3

102 12372

Private

Irrigated

0.02

Manoj Dubey s/o KP
Dubey, Shankarlal s/o
Vashishtamuni Yadav,
Arvind Singh s/o
Krishna Pratap Singh,
Sanjeev Kumar Soni
s/o Alopi Prasad Soni,
Ajay Kumar Singh s/o
Harimangal Singh,
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Prachi Singh s/o Raj
Bahadur Singh
123/2/1, 123/2/2,
123/2/3, 123/2/4,
123/2/5, 123/2/6

103

1574/1/1

Private

Non Irrigated

0.005

Widow Manavti wife
of Chhotelal
Kushwaha

1574/1/1

104

1574/2

Private

Diverted

0.015

Widow Manavti wife
Chhotelal Kushwaha,
Rajmani father
Chhotelal Kushwaha
1574/2/1 1574/2/2

105

1575/2

Private

Diverted

0.016

Widow Manavti wife
Chhotelal Kushwaha,
Chandrika father
Chhotelal Kushwaha
1575/2/1 1575/2/2

106

1576

Private

Irrigated

0.014

Rajkumar father
Ramsajeevan, Shiv
Kumar father
Ramsajeevan Kachhi,
Vijay Kumar father
Ramsajeevan Kachhi
1576/1, 1576/2,
1576/3

107

1577/1

Private

Diverted,
Irrigated

0.014

Phulchandra Gupta
father Ramashray
Gupta, Phulkumari
wife Ramashray Gupta
1577/1/1/1 1577/1/1/2
1577/1/2 1577/2

108

1577/2

Private

Non Irrigated

0.01

Shobhnath Singh s/o
Lakhpati Singh,
Phulkumari s/o
Ramashray Gupta
1577/2

109

1581

Private

Diverted,
Irrigated

0.016

Buta Sahu s/o
Rambhan, Pratima,
Ritesh Pragati, Nitin
s/o late Rambhan
Sahu, Bhimsen Sahu
s/o Chhadhari Sahu,
Baijnath Sahu s/o
Chhadhari Sahu Smt.
Shanti Sahu s/o
Baijnath Sahu, Vewa
Chotania wife,
Shivdhari, Shivdhari,
father Shivdhar, in
order Mr. Tuasia wife
Thakurdin, Girdhari,
Bihari, Budvasen,
Amasia father
Thakurdin
1581/1/1/1,
1581/1/1/2, 1581/1/2,

1581/2, 1581/3
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110

1582

Private

Irrigated

0.03

Ramawatar Sahu s/o
Vishambhar Sahu,
Shyamlal Sahu s/o
Vishambhar Sahu,
widow Neetu s/o
Sheshmani Sahu,
Madhu, Nidhi s/o
Sheshmani Sahu,
Manilal Sahu s/o
Sudarshan Sahu,
Vishambhar s/o
Rameshwar Sahu,
widower S/o
Shivharniya s/o
Shivdhari, Manilal s/o
Sudarshan Sahu,
Sudarshan s/o Teghna
1582/1/1 1582/1/2,
1582/1/3, 1582/2,
1582/3, 1582/4,
1582/5

111

1583/3

Private

Irrigated

0.005

Rajkumar father
Harivansh Namdev
1583/3

112

1583/4

Private

Irrigated

0.004

Mrs. Shyamvati wife
of Rajkumar Namdev
1583/4

113

1583/5

Private

Irrigated

0.004

Ramayana father
Raghuvansh Namdev
1583/5

114

1584

Private

Irrigated

0.062

Yohanjan Tayde s/o
Akram Ji Tayde,
1584/1, 1584/2

115

164

Private

Irrigated

0.084

Yashovardhan Dubey
s/o Sanjeev Dubey,
Rajiv Kumar Sharma
s/o0 Narmadashankar
Sharma, Rajendra
Prasad Srivastava s/o
Mewalal Srivastava,
Gyanvati wife
Upendra Kumar,
Yashovardhan Dubey
minor s/o Sanjeev
Kumar Dubey, Sasad
Prasad Srivastava s/o
Srivastava Srivastava,
Usha wife Ambarish
Kumar, Rajendra
Prasad father Mewalal
Srivastava, Rajiv
Sharma father
Narmadashankar
Sharma,
Yashovardhan Dubey
minor father Sanjeev
Kumar Dubey
guardian grandmother
Shakuntala Mishra

164/1/1/1, 164/1/1/2,
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164/1/2, 164/2/1/1/1,
164/2/1/2, 164/2/1/3,
164/2/2, 164/3/1,
164/3/2, 164/3/3,
164/3/4, 164/3/5,
164/3/6

116

1648/1/1

Private

Non Irrigated

0.02

Ganesh Singh s/o
Akbar Singh,
1648/1/1/1

117

1648/1/2

Private

Diverted

0.055

Satyanarayan
Chaurasia s/o Ganga
Prasad Chaurasia
1648/1/1/2

118

1648/2

Private

Diverted

0.084

Satyanarayan
Chaurasia s/o Ganga
Prasad Chaurasia
1648/1/1/3

119

1648/3

Private

Diverted

0.026

Brijraj Singh s/o
Shankar Singh, Anup
Kumar Singh s/o
Kunjbihari Singh,
widow Shyamkali s/o
Abhayraj, Ramraj
Singh, Premlal Singh
s/o Abhayraj Singh,
Anup Kumar Singh s/o
Kunjbihari Singh,
Satyanarayan s/o
Ganga Prasad, M.P.
1648/1/2/1 1648/1/2/2
1648/2 1648/3

120

165/1

Private

Irrigated

0.068

Ajay Pratap Singh s/o
Krishnadev Singh
165/1

121

165/2

Government

Non Irrigated

0.008

Government of
Madhya Pradesh,
Schools

165/2

122

1657

Government

Non Irrigated

0.023

Madhya Pradesh
Government Sadak
1657

123

1658

Government

Non Irrigated

0.146

Madhya Pradesh
Government
1658

124

166

Private

Irrigated

0.032

Ajay Pratap Singh s/o
Krishnadev Singh
166

125

1660

Private

Irrigated

0.043

Mrs. Rekha Sharma
wife of Rajendra
Sharma

1660

126

1661

Private

Irrigated

0.021

Aditya Pratap Singh,
Amar Singh, father
Butuk Pratap Singh
father Guruprasanna
Singh Gururtan Singh,

Krishnapal Singh
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father Jagat Pratap
Singh
1661

127 1662

Private

Irrigated

0.009

Aditya Pratap Singh,
Amar Singh, father
Butuk Pratap Singh
father Guruprasanna
Singh Gururtan Singh,
Krishnapal Singh
father Jagat Pratap
Singh

1662

128 167

Private

Diverted,
Irrigated

0.144

Ajay Pratap Singh s/o
Krishnadev Singh,
Madhya Pradesh
Government Water
Resources Department
Kedarnath God s/o
Dwarkanath God
167/1/1, 167/1/2,
167/1/3, 167/2/1,
167/2/2

129 1680

Private

Irrigated

0.008

Amar Singh s/o Batuk
Pratap Singh
1680

130 1681

Private

Irrigated

0.001

Amar Singh s/o Batuk
Pratap Singh
1681

131 1683/1

Private

Irrigated

0.043

Amar Singh s/o Batuk
Pratap Singh,
1683/1

132 1683/2

Private

Irrigated

0.018

Ashish Pratap Singh
s/o Amar Singh
1683/2

133 1683/3

Private

Irrigated

0.027

Abhijit Singh s/o
Amar Singh
1683/3

134 1687

Government

Non Irrigated

0.155

Government of
Madhya Pradesh
1687

135 1688

Private

Diverted

0.136

Ankur s/o Mahesh
Chandra Chaurasia,
Nitil Mishra s/o
Avdhesh Mishra,
Deepti Tripathi s/o
Anup Tripathi,
Mangali s/o Bindu
Chaurasia, MP
Government Canal,
Rajaram Chaurasia s/o
Balmik Chaurasia
1688/1/2, 1688/2/3,
1688/5, 1688/6/2

136 1689

Private

Non Irrigated

0.004

Savitri alias Shanti
Dwivedi, Santosh
Mishra daughters
Buttichturvedi,
Ramakant, Rishikant,
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sons Manavti
Dwivedi, Sunil,
Shivendra Pandey
father Suryamani
Pandey mother Kusum
Pandey, mother
Avanov, Saroj,
Vishma, Vishya Father
Harihar Prasad,
Pratibha Dwivedi
Father Harihar Prasad
Chaturvedi Husband
Sheshmani Dwivedi
1689/1, 1689/2

137

1690/1 1690/2

Private

Non Irrigated

0.108

Manoj Kumar,
Avnish, Saroj, Vidya
s/o Harihar Prasad,
Pratibha Dwivedi s/o
Harihar Prasad
Charturvedi s/o
Sheshmani Dwivedi,
Santosh Kumari s/o
Kundeshwar Prasad
Savitri alias Shanti
Dwivedi, Santshra S/o
Buturvedi, s/o
Ramakant, Rishikant,
son Manavti Dwivedi,
Sunil, Shivendra
Pandey father
Suryamani Pandey
mother Kusum
Pandey, Sunil Pandey
Shivendra Pandey
father Suryamani
Pandey, Savitri alias
Shavitri Devi Pi.
Kundeshwar Prasad,
Ramakant s/o
Yaduvansh Prasad,
Rishikant s/o
Yaduvansh Prasad
1690/1 1690/2/1
1690/2/2 1690/2/3
1690/2/4 1690/2/5

138

1693

Private

Non Irrigated

0.002

Manoj Kumar,
Avnish, Saroj, Vidya,
Pratibha Dwivedi
father Harihar Prasad,
Savitri alias Shanti
Dwivedi, Santosh
Mishra daughters
Buttichturvedi,
Ramakant, Rishikant,
son Manavati
Dwivedi, Swedish
Pandita father
Suryamani Pandey,
mother Kusum
Pandey, Savitri alias
Shanti Devi P.
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Kundeshwar Prasad,
Ramakant s/o
Yaduvansh Prasad,
Rishikant s/o
Yaduvansh Prasad,
Santosh Kumari s/o
Kundeshwar Prasad
1693/1, 1693/2/1,
1693/2/2, 1693/2/3,
1693/2/4, 1693/2/5

139 1694 Government Non Irrigated 0.057(|Kendrya Sashan
Aakashwani
1694

140 1697 Government Non Irrigated 0.12{|Kendrya Sashan
Aakashwani
1697

141 1698/1 Private Irrigated 0.066(|Vipin Singh s/o

Indramani Singh,
Dadan Singh s/o
Jagannath Singh

1698/1
142 1698/2 1698/3/1 Private Diverted, Non 0.182||Widow Gulabbai
1698/3/2 Irrigated husband Dasharath
Singh Aarti daughter

Dasharath wife Okar
Singh Pooja, Jyoti,
Vandana, Anjana,
Jyoti, Kajal daughter
Dasharath Singh,
Vineet Singh father
Yogendra Pratap
Singh

1698/2 1698/3/1
1698/3/2

143 1700 Private Irrigated 0.042(|Dadan Singh s/o
Jagannath Singh
1700

144 1701 Private Non Irrigated 0.05|[Mahendra Singh P.
Chhatu Singh and
Shanti Bewa Chhatu
Singh, Krishna Singh,
Kiran Singh P. Jagdish
Singh, Banshgopal P.
Naipal Singh,
Chhatrapal Singh, P.
Hira Singh, Shri
Niwas Singh,
Ramaniwas Singh,
Shant Sharan Singh,
Rajbhan Singh, Rahin,
Shobhnath Singh,
Mabhesh Singh, P.
Lakhpati Singh,
Narvada Singh, P.
Raghuveer Singh, P.
Lakhpati Singh,
Aditya Pratap, Amar
Singh, Pi. Indrakali
Bewa Batuk Pratap
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Singh, Guruprasanna
Singh Rahin, Guru
Ratan Singh, Krishna
Pratap Singh, Anand
Singh P. Moti Singh
Rahin

1701

145

1705

Private

Diverted

0.084

Vevakusum s/o Lal
Bahadur, Jageshwar
Bhupendra s/o Lal
Bahadur Bhagirath
Singh s/o Narvada
Singh, Sakuntala s/o
Mahendra Santosh,
Ashok s/o Mahendra
Singh, Vitti s/o
Srinivas Rakesh,
Uttam s/o Srinivas,
Ramniwas Santsharan
s/o Rajbhan Singh, s/o
Rajbhan Singh Father
Keshavdas Chaurasia
1705/1, 1705/2

146

1706/1

Private

Diverted
JIrrigated

0.112

Santosh Singh s/o
Mahendra Singh,
Ashok Singh s/o
Mahendra Singh, Sita
Sahu s/o Budhsen
Sahu

1706/1/1 1706/1/2/1
1706/1/2/2/1
1706/1/2/2/2

147

1706/2

Private

Irrigated

0.04

Paisunia wife of
Mathura Prasad
1706/2

148

1706/3

Private

Diverted,
Irrigated

0.024

Buddhasen s/o
Thakurdin Sahu
1706/3/1 1706/3/2

149

1707

Private

Irrigated

0.149

Santosh Singh father
Mahendra Singh,
Ashok Singh father
Mahendra Singh, Shail
Singh wife Ashok
Kumar Singh
1707/1/1, 1707/1/2,
1707/2

150

171

Private

Diverted

0.108

Kedarnath God s/o
Dwarkanath God,
171/1,171/2

151

172/2

Private

Diverted
Jrrigated

0.069

Poonam Tiwari wife
of Rahul Tiwari,
Pushkarnath Goud
father of Rajendra
Prasad Goud,
Shivnarayan father of
Dasharath Murha,
Guruprasad, Radhelal,
Lakhanlal, father of
Anirudh Prasad,
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Somvati Chaurasia
wife of Devraj
Chaurasia Chaurasia,
Khushiya Chaurasia,
Jaila Chaurasia, father
Devraj Chaurasia
172/2/1 172/2/1/1
172/2/1/2 172/2/2
172/2/3

152 1805/1 Private Irrigated 0.16||Ankur father Mahesh
Chandra Chaurasia
1805/1

153 1805/2 Government Nehar 0.036|[Madhya Pradesh
Government Jal
Sansadhan Vibhag
Nehar

1805/2

154 1806 Private Irrigated 0.076{|Widow Egasia s/o
Rampal, Phulchandra,
Raghuvansh
Ramnaresh,
Satyanarayan s/o
Rampal

1806

155 1807 Private Irrigated 0.115{|Widow Lilavati wife
Motilal Yadav Santosh
Kumar Yadav father
Motilal Yadav, Veva
Archana husband
Mahesh, Sharda,
Omprakash Abhishek,
Atul father Mahesh
Prasad Yadav

1807/1, 1807/2

156 1808/1/1 Private Diverted 0.069|(Birbal Chaurasia s/o
Shiv Prasad alias
Chhotelal Chaurasia
1808/1/1

157 1808/1/2 Private Diverted, 0.021||Mahendra Kumar s/o
Irrigated Shiv Prasad Chaurasia
1808/1/2/1

158 1808/1/2 Private Diverted, 0.08(|Mahendra Kumar s/o
Irrigated Shiv Prasad Chaurasia
1808/1/2/2

159 1808/2 Private Irrigated 0.081|[{Amarnath, Ramdash
s/o Shivprasad
1808/2

160 1809 Private Non Irrigated 0.039||Gendlal s/o Jagdish
Prasad Chaurasia,
Lavkush s/o Ramrsile
Chaurasia, Sandeep
s/o Ramrsile
Chaurasia, Jitendra s/o
Ramrsile Chaurasia,
Santosh s/o Ramrsile
Chaurasia

1809/1 1809/2/1
1809/2/2 1809/2/3
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|[1809/2/4

161

1810

Private

Irrigated

0.009

Prasannalal s/o
Jagdish Prasad,
Gendlal s/o Jagdish
Prasad, Lavkush s/o
Ramrsile Chaurasia,
Sandeep s/o Ramrsile
Chaurasia, Jitendra s/o
Ramrsile Chaurasia,
Santosh s/o Ramrsile
Chaurasia

1810/1 1810/2
1810/3/1 1810/3/2
1810/3/3 1810/3/4

162

1822

Private

Diverted,
Irrigated

0.085

Mrs. Button Chaurasia
daughter of Motilal
Chaurasia husband
Ramayan Chaurasia,
Omprakash father
Ramlal Jaiswal,
Sukwaria Saket
husband Chhotelal
Saket, Ankita husband
Vijay Kumar
Chaurasia, Siavati
wife Babulal
Chaurasia, Sant Singh
Singh, Satva Singh
Gendalal s/o Jagdish
Varai, Prasannalal s/o
Jagdish Varai
1822/1/1/1 1822/1/1/2
1822/1/2/1/1
1822/1/2/1/2
1822/1/2/2 1822/1/3
1822/2 1822/3

163

1823

Private

Non Irrigated

0.005

Mrs. Anita husband of
Dhirendra Kumar
Tamkar

1823

164

1824/1/1/1

Private

Non Irrigated

0.01

Dhirendra Kumar
Tamkar father of late
Ramkhelavan Tamkar
1824/1/1/1

165

1824/1/1/2

Private

Non Irrigated

0.009

Rohani Prasad s/o
Ramnarayan
1824/1/1/2

166

1824/1/1/3

Private

Non Irrigated

0.014

Rajkumari father
Ramnarayan
Chaurasia, Rohitlal
Chaurasia Rohini
Prasad father
Ramnarayan
Chaurasia
1824/1/1/3

167

1824/1/1/4

Private

Irrigated

0.01

Rajaram Chaurasia s/o
Balmik Chaurasia
1824/1/1/4

168

|[1824/1/1/5

| |Private

| |Diverted

0.018

||Rajaram Chaurasia s/o
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Balmik Chaurasia
1824/1/1/5

169 1824/1/2

Private

Diverted

0.022

Yajnarayan Dinesh
father Shalik widow
Gulli father
Ramnarayan, Mahesh,
Ramwali, Manoj
father Ramnarayan
Chaurasia

1824/1/2

170 1824/2

Private

Irrigated

0.011

Rohitlal Rohani
Prasad s/o
Ramnarayan
1824/2

171 1824/3/1

Private

Irrigated

0.016

Angad father Hiralal
1824/3/1

172 1824/3/2

Private

Irrigated

0.009

Panchi father Angad
Chaurasia
1824/3/2

173 1824/4

Private

Irrigated

0.008

Mrs. Anita wife of
Dhirendra Kumar

Tamkar
1824/4

174 1825

Private

Diverted,
Irrigated

0.097

Ramkishor s/o
Bhagwandin, Sarifan
Ansari s/o Mo. Raza
Ansari, Mo. Rizwan
Ansari s/o Mo. Raza
Ansari, Mo. Irfan
Ansari s/o Mo. Raza
Ansari, Irfan Ahmed
s/0 Mo. Raza, Rizwan
Ahmed s/o Mo. Raza,
Ramcharan s/o
Shyamlal Chaurasia,
Brijesh s/o Ramcharan
Chaurasia, Rajesh s/o
Ramcharan Chaurasia,
Munnalal s/o
Bhagwandin, Gendalal
s/o Jagdish, Gokul,
Rajesh s/o Gendalal
s/o Jagdish, Gokul,
Rajesh s/o Gendalal
s/o Jagdish, Gokul,
Rajesh s/o Gendalal
s/o0 Chaurasia, Kunti
father Mangal
Vishwakarma, Awadh
Bihari father Kamata
Prasad Chaurasia,
Banwari Lal father
Ramanuj Chaurasia,
Rishabh father Hemlal
Chaurasia

1825/1/1 1825/1/2/1
1825/1/2/2 1825/1/2/3
1825/1/3/1 1825/1/3/2

1825/1/3/3 1825/2/1
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1825/2/2 1825/2/3
1825/3

175

1826

Government

Non Irrigated

0.028

Madhya Pradesh
Government Sadak
1826

176

1827

Private

Irrigated

0.173

Widow Belakali s/o
Balbhadra Santosh

Kumar Srinivas s/o
Balbhadra

1827

177

1851

Private

Non Irrigated

0.017

Rohini Prasad father
Ramniranjan, Urmila
Devi father Gaya
Prasad

1851/1 1851/2 1851/3

178

1852/1

Private

Irrigated

0.031

Rohini Prasad s/o
Ramniranjan
1852/1

179

1853

Private

Non Irrigated

0.032

Rohini Prasad s/o
Ramniranjan
1853

180

1854

Private

Non Irrigated

0.015

Widow belakali pati
balbhadra Santosh
Kumar Srinivas father
Balbhadra

1854

181

1855

Private

Irrigated

0.053

Widow belakali pati
balbhadra Santosh
Kumar Srinivas father
Balbhadra

1855

182

1856

Private

Non Irrigated

0.049

Bhagwant Mangal s/o
Tejaram Adi
1856

183

1857/2

Private

Irrigated

0.048

Shyambkishor s/o
Thakurdin
1857/2

184

1858/2

Private

Irrigated

0.033

Ramanuj s/o Shivpal
1858/2

185

1859

Private

Non Irrigated

0.02

Rohani Prasad s/o
Ramviranjan, Gaya
Prasad s/o
Ramviranjan

1859

186

1860

Private

Commercial

0.009

Krishnakant s/o
Anjani Prasad
1860

187

1861

Private

Irrigated

0.089

Krishnakant s/o
Anjani Prasad
1861

188

1862

Private

Irrigated

0.134

Krishnakant s/o
Anjani Prasad
1862

189

1865/5

Private

Commercial

0.004

Mr. Kiran Tiwari S/o
Baldev Prasad Tiwari
1865/5
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190 1868/1

Private

Commercial

0.137

Anjali s/o Mahendra
Upadhyay, Sugriv
Prasad Patel s/o
Ramlal Patel,
Nikhilesh Mishra s/o
Rammani Mishra,
widow Sushila s/o
Revati Prasad Ajay s/o
Revati Prasad, Sugriv
Prasad Patel s/o
Ramlal Patel, wife
Seema Kunima s/o
Punima Dwivedi,
1868/1/1 1868/1/2

191 1869/1

Private

Commercial

0.033

Widow Sushila father
Revati Prasad, Ajay
father Revati Prasad,
Sugriv Prasad Patel
father Ramlal Patel,
Nikhilesh Mishra
father Rammani
Mishra, Mrs. Seema
Dwivedi father Punit
Kumar Dwivedi,
Anjali father
Mahendra Upadhyay,
Sugra Prasad father
Prasad Patel Ramlal
Patel,

1869/1

192 1869/2

Private

Commercial

0.024

Mr. Kiran Tiwari S/o
Baldev Prasad Tiwari
1869/2

193 1873

Government

Non irrigated

0.146

Madhya Pradesh
Government School
1873/1, 1873/2

194 1874

Government

Non irrigated

0.084

Madhya Pradesh
Government Road
1874

195 1875

Private

Non Irrigated

0.01

Raghavendra,
Rajendra, Surendra,
father Mukutdhari
Prasad

1875

196 1876

Private

Non irrigated

0.063

Raghavendra,
Rajendra, Surendra,
father Mukutdhari
Prasad

1876

197 1877

Private

Non irrigated

0.023

Raghavendra,
Rajendra, Surendra,
father Mukutdhari
Prasad

1877

198 2032

Private

Non irrigated

0.041

Raghavendra,
Rajendra, Surendra,
father Mukutdhari
Prasad

2032




72 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

199 2033 Private Non irrigated 0.002{|Raghavendra,
Rajendra, Surendra,
father Mukutdhari
Prasad

2033

200 2034 Private Non irrigated 0.033(|Raghavendra,
Rajendra, Surendra,
father Mukutdhari
Prasad

2034

201 2039 Private Non irrigated 0.004|[Raghavendra,
Rajendra, Surendra,
father Mukutdhari
Prasad

2039

202 2040 Private Diverted, 0.003(|Mrs. Ranjana
Irrigated Chaurasia s/o Abdh
Bihari Chaurasia,
Dhiraj Kumar Gupta
s/o Premchandra
Gupta, Awadh Bihari
Chaurasia s/o Kamata
Prasad Chaurasia,
Rajnish s/o Santosh
Chaurasia, Chhaya s/o
Ajay Chaurasia
2040/1/1/1 2040/1/1/2
2040/1/2 2040/1/3
2040/1/4 2040/2

203 2068 Private Non irrigated 0.002{|Laxman father Vodda,
Bharatlal, Ramsujan,
Prahlad father Ganga
Chaurasia, Munni wife

Laxman Chaurasia
2068/1 2068/2 2068/3

204 2069 Private Diverted 0.002|[Rajkumar father
Tejbhan Chaurasia,
Munnalal father
Bhagwandas
Chaurasia
2069/1/1 2069/1/2
2069/2 2069/3

205 2070 Private Irrigated 0.001||Raju Prasad father
Kailash Prasad
Chaurasia

2070

206 2071 Private Irrigated 0.001|(Babulal Yadav s/o
Sukhlal Yadav
2071

207 2072 Private Diverted 0.001|[Mamta wife of
Jrrigated Ramaniwas Chaurasia,
Babulal Yadav father
of Sukhlal Yadav
2072/1 2072/2

208 2073 Private Irrigated 0.001|[Saroj Pati Ramniwas
Chaurasia
2073

209 ||2074 ||Private ||Irrigated || 0.001||Ramswarup s/o Vindu
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Chaurasia
2074

210

2075

Private

Irrigated

0.003

Ramniwas s/o
Ramcharan Chaurasia
2075

211

2076

Private

Irrigated

0.003

Shiv Kumar s/o
Phoolchand Chaurasia
2076

212

2077

Private

Diverted ,
Irrigated

0.003

Ramayan Chaurasia
father Balmik
Chaurasia, Bachchu
father Lalman
Chaurasia
2077/1/1,2077/2

213

2078

Private

Irrigated

0.002

Ramayana Chaurasia
father Balmik
Chaurasia

2078

214

2079

Private

Irrigated

0.002

Suresh Kumar P.
Ramashray Chaurasia
2079

215

2080

Private

Irrigated

0.003

Lalji s/o Muchkund
Chaurasia
2080

216

2081

Private

Irrigated

0.003

Manisha daughter of
Vishwanath Chaurasia
2081

217

2082

Private

Irrigated

0.003

Rakesh s/o Muchkund
Chaurasia
2082

218

2083

Private

Irrigated

0.002

Kesh Kumar father
Manua Chaurasia,
Shiv Kumar father
Manua Chaurasia,
Rani wife Shiv Kumar
Chaurasia

2083

219

2084

Private

Irrigated

0.002

Gedalal Chaurasia s/o
Jagdish Prasad
Chaurasia

2084

220

2085

Private

Irrigated

0.002

Gedalal Chaurasia s/o
Jagdish Prasad
Chaurasia

2085

221

2086

Private

Irrigated

0.001

Ramlal s/o Bodda
Chaurasia
2086

222

2087

Private

Diverted

0.001

Munnidevi husband
Santosh Chaurasia
2087

223

2088

Private

Commecial

0.001

Munnidevi husband
Santosh Chaurasia
2088

224

2089

Private

Commercial

0.002

Ramgarib Chaurasia
s/o Prasannalal
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Chaurasia, Ramsuman
s/o Motilal Chaurasia
2089/1 2089/2

225

2090

Private

Commercial

0.003

Ramsuman s/o Motilal
Chaurasia
2090

226

2091

Private

Diverted,
Irrigated

0.006

Rajesh Kumar
Chaurasia s/o
Ravinandan
Chaurasia, Suraj Bhan
s/o Motilal Chaurasia
2091/1 2091/2

227

2122

Private

Diverted
Jrrigated

0.003

Narayandas s/o
Nathulal Chaurasia
2122/1/1 2122/1/2

228

2123

Private

Commercial

0.028

Brijesh s/o Kandhailal
Chaurasia, Raghavdas
s/o Nathulal
Chaurasia, Narayandas
s/o Nathulal Chaurasia
2123/1/1 2123/2/1
2123/3/1

229

2124/1

Private

Diverted,
Irrigated

0.038

Raghavdas s/o
Nathulal Chaurasia
2124/1/2/1 2124/1/2/2

230

212472

Private

Diverted,
Irrigated

0.036

Narayandas s/o
Nathulal Chaurasia
2124/2

231

2125

Private

Diverted,
Irrigated

0.016

Ram Kushal s/o
Kandhailal Chaurasia
2125/1/1 2125/1/2

232

2132/1

Private

Irrigated

0.002

Awadh Bihari father
Veerbhadra
2132/1

233

213272

Private

DIverted

0.003

Hemraj Sahu s/o
Baijnath Sahu
2132/2

234

2132/3

Private

DIverted

0.002

Hemraj Sahu s/o
Baijnath Sahu
2132/3

235

2133

Private

Non irrigated

0.014

Devnarayan s/o
Ramshray Chaurasia,
Avilash s/o
Devnarayan
Chaurasia, Nilesh s/o
Devnarayan
Chaurasia, Vivek s/o
Devnarayan
Chaurasia, Suresh
Kumar s/o Ramashray
Chaurasia

2133/1/1 2133/1/2
2133/1/3 2133/1/4
2133/2

236

2135/1

Private

Irrigated

0.001

Anil Chaurasia s/o
Mansukhlal Chaurasia
2135/1
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237

2135/2

Private

Non irrigated

0.001

Ugrasen s/o Ramsahay
Chaurasia
2135/2

238

2135/3

Private

Non irrigatedq

0.001

Ramyji father
Ramsahay Chaurasia
2135/3

239

2135/4

Private

Non irrigated

0.004

Indrajit Chaurasia s/o
Ramnihor Chaurasia
2135/4

240

2136

Private

Irrigated

0.029

Anil Chaurasia father
Mansukhlal Chaurasia,
Sunil Chaurasia father
Mansukhlal Chaurasia
2136/12136/2

241

214072

Private

Non irrigated

0.018

Ramanuj father Khelai
Chaurasia, Mamtadevi
Chaurasia father
Biharilal Chaurasia
2140/2

242

2161

Private

Irrigated

0.001

Ravishankar s/o
Valmik Chaurasia
2161

243

2162

Private

Non irrigated

0.01

Blank, MP
Government Water
Resources Department

Canal
2162

244

2163

Private

Irrigated

0.009

Babulal father Ramsia
alias Samali
Chaurasia, Chhotelal
father Ramsia alias
Samali Chaurasia
2163/1 2163/2

245

277

Private

Irrigated

0.008

Ramlakhan s/o
Harivansh Prasad
Kachhi, Ramgopal s/o
Harivansh Kachhi,
Ramswarup s/o
Harivansh Kachhi
277/1,2717/2,277/3

246

278

Private

Diverted

0.024

Ramlakhan s/o
Harivansh Prasad
Kachhi, Ramgopal s/o
Harivansh Kachhi,
Ramswarup s/o
Harivansh Kachhi
278/1,278/2,278/3

247

279

Private

Diverted

0.052

Ramlakhan s/o
Harivansh Prasad
Kachhi, Ramgopal s/o
Harivansh Kachhi,
Ramraj s/o Rampal
Kushwaha, Rajmani
s/o Rampal Kushwaha
279/1/1, 279/1/2,
279/2/1/1, 279/2/1/2,
279/2/2/1, 279/2/2/2
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248

282/1

Private

Irrigated

0.016

Ramashray Verma s/o
Shyamsunder Verma,
Ramraj s/o Rampal
Kushwaha

282/1 282/2

249

282/3

Private

Diverted,
Irrigated

0.009

Rambahor s/o
Deenbandhu
Kushwaha, Ramkishor
s/o Deenbandhu
Kushwaha

282/3/1/1 282/3/1/2
282/3/2

250

282/4

Private

Irrigated

0.064

Rambhilas s/o
Lakshman
282/4

251

284

Private

Diverted,
Irrigated

0.021

Rajesh Kumar
Kushwaha s/o
Ramaysh, Rajesh
Kumar Kushwaha s/o
Ramaysh,
284/1,284/2

252

285/1

Private

Diverted

0.015

Widow Sukhmanti
husband Mole Prasad
Ramsumiran father
Mole Prasad

285/1

253

285/2

Private

Diverted

0.014

Sheshmani Kushwaha
s/o Banshpati
Kushwaha

285/2/1 285/2/2

254

286

Private

Irrigated

0.001

Vanshpati s/o
Chandrabhan
Kushwaha, Sushil
Kushwaha s/o
Banshpati Kushwaha,
Dinesh Kushwaha s/o
Banshpati Kushwaha
286/1, 286/2, 286/3

255

287

Private

Diverted,
Irrigated

0.128

Vanshpati s/o
Chandrabhan
Kushwaha, Sheshmani
Kushwaha s/o
Banshpati Kushwaha,
Sandeep Kumar Patel
s/o Ramapati Patel,
Prasoon Patel s/o
Ramati Patel, Sushil
Kushwaha s/o
Banshpati Kushwaha,
Dinesh s/o Banshpati
Kushwaha
287/1,287/2/1/1,
287/2/1/2,287/2/2,
287/3/1, 287/3/2,
287/4/1, 287/4/2

256

289

Private

Irrigated

0.048

Shail Singh wife of
Ashok Kumar Singh
289
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257 290

Private

Irrigated

0.05

Neelam Chaurasia
husband of late
Krishna Kumar
Chaurasia Shivang
father of late Krishna
Kumar Chaurasia,
Ravishankar father of
Tejbhan Chaurasia
290

258 293

Government

Non Irrigated

0.097

M.P. Government
Sadak
293

259 296

Private

Diverted

0.015

Premvati wife of
Jagdish Kushwaha
296

260 297/2

Private

Diverted

0.007

Jagdish Prasad s/o
Jageshwar
297/2

261 298

Private

Irrigated

0.032

Prabhakar Singh s/o
Aditya Pratap Singh,
Dev Pratap Singh s/o
Prabhakar Singh
298/1, 298/2

262 30/1

Private

Irrigated

0.011

Vevasuman s/o
Bajrang Prasad
brother, Pushpendra
Kumar s/o Bajrang
Prasad brother

30/1

263 30/2

Private

Irrigated

0.047

Shatrudhan Prasad
father Mahavir Prasad,
Preetu Tiwari wife
Pushpendra Tiwari
30/2

264 300

Private

Irrigated

0.007

Aditya Pratap Singh
Amar Singh, father
Butuk Pratap Singh
father Guruprasanna
Singh Gururtan Singh,
Krishnapal Singh
father Jagat Pratap
Singh

300

265 303

Private

Irrigated

0.005

Raman Singh father
Ramayan Singh,
Prabhat Singh father
Ramayan Singh,
Subhash Singh father
Ramayan Singh,
Pushpendra Singh
father Ramayan Singh
303/1, 303/2, 303/3,
303/4

266 304/2

Private

Irrigated

0.005

Raman Singh s/o
Ramayan Singh,
Prabhat Singh s/o
Ramayan Singh,
Subhash Singh s/o
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Ramayan Singh,
Pushpendra Singh s/o
Ramayan Singh,
Omkar Singh s/o
Satyanarayan Singh
304/1 304/2/1 304/2/2
304/2/3 304/2/4

267 306/1 Private Irrigated 0.001{|Omkar Singh s/o
Satyanarayan Singh
306/1

268 306/2 Private Irrigated 0.004{|[Raman Singh s/o

Ramayan Singh,
Prabhat Singh s/o
Ramayan Singh,
Subhash Singh s/o
Ramayan Singh,
Pushpendra Singh s/o
Ramayan Singh,
Deeparaj Singh s/o
Diwakar Singh
306/2/1 306/2/2
306/2/3 306/2/4 306/3

269 31/11 Private Irrigated 0.106{|Vevasuman s/o
Bajrang Prasad,
Pushpendra Kumar s/o
Bajrang Prasad

31/1/1

270 31/172 Private Diverted 0.008|[Durgashankar Mishra
s/o Ramkumar Mishra
31/1/2

271 3172 Private Diverted 0.021{|Durgashankar Mishra
s/o Ramkumar Mishra
31/2

272 31/3 Private Diverted 0.011||Durgashankar Mishra
husband Ramkumar
Mishra

31/3

273 313 Private Irrigated 0.047(|Ajay Pratap Singh s/o
Krishnadev Singh,
Ramavatar s/o Jamuna
Yadav, Santosh
Kumar s/o Jamuna
Yadav, Piyare P.
Kuisa, Ramsia P.
Kuisa, widow
Gulwasia husband
Bhura, Hiralal,
Rajmani, Kamlesh
father Bhura Kol,
Indrabhan, Chhotelal,
Mahesh father Munna
Kol, Chhote father
Munna Kol, Lalmani
father Sadhu Ahir,
Ramnath father Pyare
Ahir

313/1/1 313/1/2/1
313/1/2/2 313/2 313/3
313/4313/5313/6
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[313/7313/8

274

316

Private

Irrigated

0.011

Ajay Pratap Singh s/o
Krishnadev Singh
316

275

32

Private

Irrigated

0.068

Janakdulari father
Vishambhar Prasad,
Pratibha Tiwari father
Nilesh Tiwari

32

276

33

Private

Irrigated

0.005

Janakdulari father
Vishambhar Prasad,
Pratibha Tiwari father
Nilesh Tiwari

33

277

34

Private

Diverted

0.137

Kanhaiyalal Patel,
Ramsusheel Patel s/o
Rameshwar Patel

34

278

36

Private

Non Irrigated

0.005

Kanhaiyalal Patel,
Ramsusheel Patel s/o
Rameshwar Patel

279

37

Private

Non Irrigated
,Diverted

0.097

Kanhaiyalal s/o
Rameshwar,
Ramsushil s/o
Rameshwar, Mu0
Jamuni widow
Rameshwar Kurmi
37/1,37/2

280

Private

Irrigated

0.208

Shivakant Prasad s/o
Mabhavir Prasad Bra,
Veva Rajkumari s/o
Gomti Prasad, Preetu
Tiwari wife Surja
Tiwari, Joti Tiwari,
Roshni Tiwari
daughter of Suraj
Tiwari, Ramayan
Prasad s/o Gomti
Prasad, Amrish Prasad
s/o Raj Prasad, s/o
Gomati Prasad Gomti
Prasad, Brajendra
Prasad s/o Gomti
Prasad, Mithlesh
Prasad s/o Gomti
Prasad

4/1 4/2 4/3

281

444

Private

Diverted,
Irrigated

0.02

Ravishankar s/o
Tejbhan Chaurasia
444/1, 444/2

282

445

Private

Irrigated

0.005

Ravishankar s/o
Tejbhan Chaurasia
445

283

446

Private

Irrigated

0.011

Ravishankar s/o
Tejbhan Chaurasia
446

284

447

| |Private

| |Irri gated

0.004

||Ravishankar s/o
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Tejbhan Chaurasia
447

285

449/2

Government

Non Irrigated

0.032

Murti Ramji Laxmanji
Hanumanji by
Manager Collector
Rewa

449/2

286

451

Private

Non Irrigated

0.019

Murti Ramji Laxmanji
Hanumanji by
Manager Collector
Rewa, Mahadev father
Chhakauri Yadav
451/1,451/2

287

452

Private

Non Irrigated

0.014

Murti of Ramyji
Laxmanji Hanumanji
by Manager Collector
Rewa, Baijnath father
Ramsakha, Bhaiyalal
father Lalman
452/1,452/2,452/3

288

454

Government

Non Irrigated

0.032

Murti Ramji Laxmanji
Hanumanji by
Manager Collector
Rewa

454

289

455

Government

Non Irrigated

0.011

Murti Ramji Laxmanji
Hanumanji by
Manager Collector
Rewa

455

290

456

Government

Non Irrigated

0.025

Murti Ramji Laxmanji
Hanumanji by
Manager Collector
Rewa

456

291

457

Government

Non Irrigated

0.029

Murti Ramji Laxmanji
Hanumanji by
Manager Collector
Rewa

457

292

Private

Irrigated

0.016

Shivakant Prasad
father Mahavir Prasad
brother

5

293

552

Government

Non Irrigated

0.033

Murti Ramji Laxmanji
Hanumanji by
Manager Collector
Rewa

552

294

553

Government

Non Irrigated

0.101

Murti Ramji Laxmanji
Hanumanji by
Manager Collector
Rewa

553

295

557

Government

Non Irrigated

0.015

Murti Ramji Laxmanji
Hanumanji by
Manager Collector
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Rewa
557

296 558 Government Non Irrigated 0.045|[Murti Ramji Laxmanji
Hanumanji by
Manager Collector
Rewa

558

297 559 Government Sadak 0.008||M.P Government
Sadak
559

298 560 Private Irrigated 0.006|[Satvansh Singh
Parihar s/o Satyendra
Singh Parihar

560

299 566 Government Sadak 0.002|[M.P Government
Sadak
566

300 567 Government Irrigated 0.016{|Murti Durgamata,
Shankerbhagwan by
Manager Ravishanker
s/o Tejbhan Churasia
567

301 568 Government Irrigated 0.014{|Murti Durgamata,
Shankerbhagwan by
Manager Ravishanker
s/o Tejbhan Churasia

568
302 573 Private Diverted, 0.005(|Divyaraj Singh s/o
Unirrigated Rajbahor Patel minor,

Mahendra Patel s/o
Khushilal, Archana
Pidiha s/o Rammurti
Pidiha, Pramod Kumar
s/o Ganga Prasad,
Vinay Bahadur Singh
s/o Lal Bahadur Singh,
Urmila s/o Brajmohan
Pandey

573/3/1, 573/2/1,
573/2/2/1, 573/2/2/2,
573/3/2, 573/4, 573/5,

303 574 Private Non Irrigated , 0.04{|Urmila Pandey s/o
Diverted Brijmohan Pandey,
Pramod Kumar s/o
Ganga Prasad, Vinay
Kumar Singh s/o Lal
Bahadur Singh,
Divyaraj Singh, minor
guardian s/o Rajbahor
Patel, Archana Pidiha,
s/o Rammurti Pidi
574/1, 574/2, 574/3,
574/4, 574/5/1,
574/5/2

304 575 Private Irrigated 0.04{|[Ramprakash Tiwari
s/o Ramdulare Tiwari,
Ramnaresh s/o
Ramdulare Tiwari
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5751, 5752

305 576

Private

Irrigated

0.152

Gulabawati husband
Girija Prasad, Munni
husband Rukmani,
Sanjay, Ajay father
Rukmani Tiwari,
Lilavati Tiwari wife
Lallu Prasad Tiwari,
widow Sheela husband
Shiv Kumar Adarsh
??father Shiv Kumar,
Aman father Shiv
Kumar and guardian
Shiv Kumar Tiwari,
Srinivas father Ram
Manohar, Amrish,
Manish father Rajiv
Lochan, Ramprakash
Tiwari father
Ramdulare, Pramod
Kumar father
Nandkishor, Srinivas
father Ram Manohar,
Ramnaresh father
Ramdulare

576/1/1 576/1/3,
576/1/4, 576/2/1,
576/3, 576/4, 576/5,
576/6

306 6/2

Private

Irrigated

0.014

Kedarnath father
Lalmani
Vishwakarma, Brijesh
Kumar father Lalmani
Vishwakarma, Rajesh
father Lalmani
Vishwakarma

6/2/1 6/2/2 6/2/3

307 6/3

Private

Irrigated

0.024

Umesh Kumar s/o
Devraj Gupta,
Hanuman Prasad s/o
Umesh Kumar Gupta,
Omkar s/o Umesh
Gupta, Pawan Kumar
s/o Umesh Kumar
Gupta

6/3/1 6/3/2 6/3/3 6/3/4

308 6/4

Private

Diverted

0.016

Amit KumarMishra
SumitMishra s/o
Ramgopal Mishra,
6/4/1 6/4/2

Village: Badagaon

309 172

Private

Non Irrigated

0.009

Kaushal Prasad s/o
Raghunath Barai,
Ramnath s/o
Raghunath Barai
1/2

310 1/3

Private

Non Irrigated

0.005

Rajkumar Rouni
Mamata father
Chandrabhan Asha
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husband Ramesh
Chaurasia
1/3

311

1/4

Private

Non Irrigated
,Commercial

0.002

Keshakali widow
Indravali Rajendra
Kumar, Dinesh Anil,
Kamlesh, Raghuveer
father Indravali,
Kavita Anju, Rinki,
father Indravali
Chaurasia

1/4/1 1/4/2

312

1/5

Private

Non Irrigated
,Diverted

0.003

Ramsukh s/o Mithila
Barai, Ramababu s/o
Mithila Barai

1/5/1 1/5/2

313

1/6

Private

Non Irrigated

0.001

Kaushal Prasad s/o
Raghunath Barai,
Ramnath s/o
Raghunath Barai
1/6

314

15/1/1/1

Private

Non Irrigated

0.005

Arun Kumar s/o Fatte
Prasad,
15/1/1/1

315

15/1/172

Private

Non Irrigated

0.004

Varun Kumar s/o Fatte
Prasad
15/1/1/2

316

15/1/1/3

Private

Non Irrigated

0.002

Rajiv Kumar s/o Fatte
Prasad
15/1/1/3

317

15/1/2/1

Private

Non Irrigated

0.012

Ramdas s/o Hiralal
Tiwari
15/1/2/1

318

15/1/2/2

Private

Non Irrigated

0.011

Ramsahay Tiwari s/o
Hiralal Tiwari
15/1/2/2

319

15/1/3

Private

Irrigated

0.017

Soukhilal father
Shankarshan Prasad
brother

15/1/3

320

15/2/1

Private

Irrigated

0.016

Ramesh Kumar s/o
Umashankar
15/2/1

321

15/2/2

Private

Commericial

0.06

Ramesh Kumar s/o
Umashankar
15/2/2

322

16/1

Private

Irrigated

0.145

Premvati father
Santsharan, Manoj
father Santsharan,
Varunendra father
Santsharan, Akhilekh
father Santsharan
16/1

323

16/2

Private

Irrigated

0.005

Ramanuj s/o
Rampragas
16/2
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324

19/1

Private

Commercial

0.002

Chhaya Chaurasia
husband Ajay
Chaurasia

19/1

325

19/2

Private

Irrigated

0.001

Mrs. Asha Pati
Surendra Prasad
19/2

326

19/3

Private

Irrigated

0.003

Mrs. Asha wife of
Sharendra Nath
19/3

Village: G

erui

327

134

Private

Irrigated

0.025

Arvind Prasad s/o
Ramkikar
134

328

137

Private

Irrigated

0.282

Ramniwas s/o
Ramkripal
137

329

138/1

Private

Irrigated

0.005

Sandeep Patel s/o
Ramshiromani Patel
138/1

330

145/2/3

Private

Irrigated

0.003

Ramchandra Verma
s/o Tirth Prasad
145/2/3

331

146/1

Private

Irrigated

0.067

Vinod Kumar Kumar
father Ramniwas
Pooja husband Vinod
Kumar Pandey

146/1

332

146/2

Private

Irrigated

0.065

Durga Prasad s/o
Rambkinkar
146/2

333

147/1

Private

Irrigated

0.098

Brajendranath s/o
Ramrasile
147/1

334

147/2

Private

Irrigated

0.097

Durga Prasad Yadav
s/o Bainjanath Yadav
147/2

335

148/1

Private

Non Irrigated

0.05

Urmila wife of
Biharilal Yadav
148/1

336

148/2

Private

Non Irrigated

0.055

Shivnath s/o Sampath
148/2

337

149

Private

Irrigated

0.079

Ramdayal father
Shyamsunder
149

338

150/1

Private

Irrigated

0.065

Durga Prasad s/o
Ramkinkar
150/1

339

150/2

Private

Irrigated

0.078

Shivnath s/o Sampath
150/2

340

150/3

Private

Irrigated

0.042

Arvind Prasad s/o
Ramkikar
150/3

341

151

Private

Irrigated

0.001

Ramdayal father
Shyasunder Chaurasia
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151

342 153

Private

Irrigated

0.004

Arvind Prasad s/o
Ramkikanar, Madhya
Pradesh

153

343 154

Private

Irrigated

0.037

Ramdayal father
Shyamsunder
154

344 155

Private

Irrigated

0.105

Ramdayal father
Shyamsunder, Shanti
father Ramadhar
155/1 155/2

345 156

Private

Irrigated

0.014

Shanti Pati Ramadhar
156

346 1571

Private

Irrigated

0.021

Sunita Yadav wife of
Amardeep Yadav
157/1

347 157/2

Private

Irrigated

0.048

Shanti Pati Ramadhar
15772

348 157/3

Private

Irrigated

0.007

Ramdayal father
Shyamsunder
157/3

349 159/1

Private

Irrigated

0.005

Archana Chaurasia
wife of Shri Avdhesh
Chaurasia

159/1

350 160

Private

Irrigated

0.041

Ramdayal father
Shyamsunder
160

Total”

15.706||
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